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Title :Election of two Members of Rajya Sabha to Joint Committee on Offices of Profit.
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HON. SPEAKER: The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do elect two
Members of Rajya Sabha, in accordance with the system of proportional
representation by means of the single transferable vote, to the Joint Committee on

Offices of Profit in the vacancies caused by the disqualification of Shri Sharad Yadav
wef 4" December, 2017 and to be caused on the retirement of Shri C.P.

Narayanan w.e.f. 18t July, 2018 respectively from Rajya Sabha and do communicate
to this House the name of the Members so elected by Rajya Sabha to the Joint

Committee."

The motion was adopted.
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